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<al whether to facilitate tho corporate 
sector to instal pollution control measures in 
factories. recommendations have been made 

: to make availablo Joans on soft term basis; 

(b) whether tbese have been • examined; 
and 

(c) if so, tbe outcome thereof? 

THe MINISTER OF STATE IN THB 
MINISTRY OF ENVIR.ONMBNT AND 
FORESTS (SHRI Z.R. ANSARI) : <a> No 
such recommendation bas been roceived. 

(b) and (c) Dose not ariso. 

[Tra"slation 1 

Cut ID Seventll Pia Outlay for Uttar Pradesh 

2436. SHRI RAJ KUMAR RAJ: Will 
the Minister of PLANNING be pleased to 
state : 

<a) whether tbe average per cap'ta 
annual income bas adversely been affected 
due to effectiq heavy cut in tbo Seventh 
Five Year Plan outlay for Uttar Pradesh; 

(b) whether due to tbis, there is possi­
bility of unexpected increase in the number 
of unemployed persons in tbe State; and 

(c) the action beina taken by Union 
Government to provide employment 
opportunities ? 

THB MINISTER OF STATB IN THB 
MINISTRY OF PLANNING (SHRI A. K.. 
PANJA): <a) to (c) Seventh Plan outJay 
for Uttar Pradesh is fixed at R.s. 10447 
crores apinat Sixth Plan a'Pproved outlay of 
R.s. 5850 crores.. State Plaos are finalised in 
the liaht of availabi1i~Y of resou~ aDd 
plan priorities. The central eJement ID tho 
:levelopment .trateu of the Seventb Plan is 
the pneration 0' productive employment. 
National poverty alleviation proaramm .. 
lamely, tbo Integrated Rural Development 
Proitammo. tbe National R.ural EmplQ),meDt 
~roaraDlme and the Rutal Landless Employ­
neDt Propamtne. are a itoed at creatinl 
HJlplo),J.1lOIlt opportupities io tho rural aroas. 

The self empJoymcDt scheme for educated 
unemployed youth il under Implement. dOD 
in tho country. Durina the Seveut PJan, 
the rate of .,Owtb of employment opportu­
nities is expected to be hipr than tile rate 
of BJ'owth of labour force. Heoee, the 
question <a) and <b) does Dot arise. 

[£",11311) 

Lfceaee 'or Maa.laetare 01 VCR .... 
Mkrow.,. Ov .. 

2437. SHRI V. TULSIRAM: WiD 
tbe PRIME MINISTER be pleasod to Itat.: 

<a> wbetber Government have decided 
to issue industrial licences (or the manufac­
ture of VCRs and microwavo ovons only to 
tbose units wbich give a commitment to 
indigenise within four years of startin. 
production : 

(b) if so, the Dumber of companiol to 
be liven such licences in tbe first instaDce ; 

(c) how many such companies will be 
given licences in Andhra Pradesh; 

(d) the expected production of VCR 
and microwave oyen indiaenousJy by tbo cnd 
of 1990 and the extent to which the need 
will be met ; and 

(e) the estimated forejp ncbaDle to 
be saved ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCB AND TECH­
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVBLOPMENT. ATOMIC 
ENEllOY, ELECI'aONICS AND SPACE 
(SHRI SHIVRAJ V. PATJL): (a) 
Government propoao to issue iDdUllriaJ 
licence for tbe manufacture of VCR. aDd 
microwave ovena only to such parti •• 
are prepared to commit sizeable IDvestmeoll 
for suitable vertical iDtearatioo, with aD 

aceolorated phased maaulacturloa proarammc, 
and which have the teQuill. in-built 
capacity tp keep pace with ,the cbaDliol 
tccbnolOlY • 
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(b) and (c) The applications .received 
.are at present beinl scrutioivcd b1 an inter­
departlDODtal Task Force. 

(d) The estimated demand for VCR. 
and :1Microwave OVODS in 1989-90 is as 
under :-

VCRs 
Microwavo 
OVcDS 

5 lath DOS. 

30,000 DOl. 

Tbc demand is expected to be met 
indigenous1y. 

(e) It is ·not possible to ca]culate tbe 
.. vinl in foreign excbanse at tbis stage. 

Coll8boratloD Agreemeats wltb J.paa lD 
E1eetroaiaJ 

2438. SHRI BRAJAMOHAN 
MOHANTY : Will the PRIME MINISTER 
be pleased to state: 

<a> bow many collaboration agreements 
have been signed with Japan in the field of 
eJectronics and tbe areas of Technology 
covered ; 

(b) wbether any agreement bas been 
aisncd or is proposed to be signed for colour 
picture tubes, V.C.R. (decks) and colour 
T.V. components; 

(c) bow many of those collaboration 
qreements bave been sianed with public 
lector undertakings and how many witb 
private sector undertakinas ; 

(d) wbether any study bas been made 
about its impact of indigenous production 
and indipoous industries; and 

(e) whether the collaboration aareements 
Itipulate transfor of up-to-date tec:hool081 
by Japan to Ind.ia. and if 80, details thereof? 

THE MINISTER OF STATB IN THE 
MINlSTR.Y OF SCIENCE AND TECH· 
NOLOGY AND IN THE DBPA&TMBNTS 
OF OCEAN DSVSLOPMBNT. ATOMIC 

,BNBllGY. BLBcrR.ONICS.·AND SPACE 
(SHIU SHl'VB.AJ V. ·PATIL): <a> Up to 

end 1985, 112 collaborations have been 
ap,rovod with Japan and the areas include : 
Electronic COm~}eDt for TV, Radios ~., 
Analog Watches, "Vbata Acqu; 1tion Systems. 
Floppy Disc Drives, sin.'e Multiplex 
Telecom .ystem, Phono-cardiograpbs, micro­
motors, two-way communica don and Allied 
Equipment, Plain paper pboto copiers, etc. 

. (b) In the area of Colour Picture tubes, 
a FC agreement bas been signed between 
MIs. UPLC and MIs. Toshiba for the 
manufacture of CPTs, but this was &till to 
be taken OD record. Similarly. MIs. PDPL 
propose to sign' a FC agteement with MIs. 
Hitachi for CPTs for which the FC terms 
have already been approved. The FC 
agreement for the manufacture of VCR 
Decks between MIs. BPL, Bangalore .nd 
MJs. Sanyo, Japan bas been taken on record. 
In the area of CTV components the FC 
agreement between Electronic Research Pvt. 
Ltd. and MIs. Sanyo has also been takeb OD 

record. Similarly, Mis. Electronic Consor­
tium and Mis. Matsushita, Japan signed an 
agreement which has yet to be taken OD 

record. 

(c) Out of 112 ttchoical collaborations 
approved, 29 are with Public Sector Under­
takinp and rernainina are with Private 
Sector parties. 

(d) Yes Sir, Import of technology is 
allowed only on a case to case basis after 
examining all aspects including its impact 
00 the Ind igenous production. 

(e) Yes Sir. The general procedure 
followed in ensuring transfer of upto date 
technology from Japan to India is the same 
as fonowed with respect to other countries. 

Evaluation of Researches Utilised by IDdastries 

2439. SHRI A. S. GOUNDBR: Will 
the PRIME MINISTER be pleased to state: 

(a) whether tbe researcbes uod ertaken 
by laboratories of Council of Scientific and 
Industrial Research durio. the last few years 
and their utilisation by industrics havc been 
evaluated : . 

(b) ~f 10, tbe,ntultl 01 .tbe same ; aacS 




